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Water Supply 

and USSR 
Shrl S. M. Banerjee (Kanpur): I 

want an assurance from the hon. 
Minister that after these agreements 
are reached, we shall not deviate from 
our goal of self-sufflciency in the 
matter of defence, and our production 
will not be reduced because of these 
agreements. 

Shrl Y9 B. ChavaD: It will not, cer-
tainly. I do not know how it follows. 

Some BOD. Mambel'll rose-
Mr. Speaker: That is all. iI cannot 

allow any more. I have allowed 
enough questions. 

Sbri S. M. Banerjee: I did not coin 
this question. May I submit that 
there was an item of news or some-
thing in the Statesman and in 
the NaticmaZ Herald also that 
the Finance Minister wrote a 
letter to the Prime Minister 
that defence production had reached 
a peak, even the reserve had been 
completed, and so there is every 
apprehension of retrenchment, that a 
surplus will be declared. My question 
is whether as a result of these agree-
ments which are likely to be reached-
I welcome these agreements-there 
will be no question 01 reduction in 
our production and attainment of 
self-sufficiency. That is what I 
wanted to know. 

The M1DIster of FinaDce (Shrl T. T. 
KrlsluaamaeharU: I cannot see where 
I come into the picture. 

Mr. Speaker: The only thing he 
wants is whether in view of those 
developments, or our entering into 
those agreements ... 

Sbri S. M. BaDerJee: It came out 
in the newspapers that the Finance 
Minister wrote a letter to the Prime 
Minister. 

Mr. Speaker: Order, order. Am I 
not allowed to speak? 

Shri S. M. BeIIedee: He asks how 
he comes into the picture. 

Mr. Speaker: He wants an answer 
or Mr. Krishnamachari to come into 

in Delhi 
the picture? He wants an assurance 
that our production would not be 
decreased or slowed down. 

Shrl Y. B. Chavaa: Yes, Sir. Pro-
duction will not be decreased certain-
ly. Because it depends upon our own 
requirements and our stockpile also. 
Suppose we have raeched sufflcieilt 
stockpile, possibly we will have to 
plan production accordingly. 

Shrl Barl VlsbDa Kamath: If I 
heard rightly earlier you said that 
you would call only those Members 
who had given prior notice of these 
questions. 

Mr. Speaker: No. This was 
voluntarily made. Therefore I did not 
look into the notices. 

Sbri Barl Visbaa Kamab: We have 
not given previous notice. (Interrup-
tions.) 

Shrimatl Savltrl Nigam: May 1 sa, 
something, Sir? Mr. Speaker, may 1 
say something, Sir? 

lZ.30 Jan. 

RoE: MOTION FOR ADJOURNMENT 

CONTAMINATION 01' WATZR-SVpPLY IN 
Dr.t.m 

Mr. Speaker: I lhave received notice 
of adjournment MOQons, which 1 thinJc 
I should mention here, one from Shri 
S. M. Banerjee and Shri Hari Vishnu 
Kamath and on the same subject there 
is a call attention notice also from 
Shri Hari Vishnu Kamath regarding 
C'Ontanrlnation and pollution ot water 
in Delhi resulting in outbreak of 
jaundice and gaatro enteritis. 

Sbri Bari Villmu Kamatb (Hoshan-
gabad): Yellow perU as in 1955. 

SJarI DaJI (Indore): Today we have 
been asked to boll our bathing water. 
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Mr. Speaker: Therefore, I should 
ait down? I am coming to that. I 
am taking up that notice. Then I am 
interrupted; I am not allowed to say 
anything. I have been receiving 
notices earlier also wthich I had nut 
allowed at that. time; several other 
Members had ~ven those notices. But 
I do want that there ought to be 
lIOIDle discussion on this important sub-
ject. I would fix that tomorrow .... 

Sbrl P. VeakatasRbbalah (Adoni): 
Mr. Speaker, Sir. . . 

Mr. Speaker: No, Sir; you ought tD 
hear me first. 
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Shri VIshram Prua4 (Lalganj): How 
many !hours? 

SIui 8. M. llaDerjee: 'rul our eapa~ 
clty to lit. . 

Mr. Speaker: I agree with the hon. 
Member. 
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Sbrl P. Veakatuabbalah: I have 
al!'eady given notice at a motion for 
discussion of this subjedt under Rule 
193 and it baa been admitted-regard-
ing the contamination of water In 
Jamuna. May I know whether the dis-
CUHiOll could be initiatied by the Mover 
Of th18 motion? 
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Kumool 

Mr. Speaker: I cannot say at thu. 
moment. I will think over it. 'I1his 
new development is there. That is 
what I am telling. 

,,"~: 2s~~hT~ 
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12.36 hrs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

DEATH OF SOME SCHOOLCHILDREN AFTER 
TAKING CARE SUPPLIED MIDDAy MEAL9 

Sbri Yashpal SlDIh (Kairana): Sir, 
I call the attention ot the Minister 
of Education to the following matter 
of urgent public importance and I 
request that he may make a state-
ment thereon: 

"Reported death ot a number 
of school children in a village 
near Karnool alter allegedly hav· 
ing taken mid-day meals pre-
pared out of CARE supplies.". 
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Shri Bem Barua (Gauhatl): I sub-
mit that the Education Minister should 
make the statement and not the Health 
Minister. 

Mr. Speaker: The Education Minis-
ter is replying. 

Shri Bem BanIa: But it is addressed 
to the Health Minister. . . (lnteT-
ruptions). 

oShri S. M. Banerjee (Kanpur): 
During the Question Hour, it had been 
rejected by you and I request that 
they may also be allowed to put ques-
tions. 

Mr. Speaker: I will see to it. 

The MlDlster of Education (Shrl M. 
c. Charla): Mr. Speaker, Sir. . . . 
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8hr1 M. C. Cba&"1a: We must all 
deplore the tragic event that has taken 
place which has been reported 111. the 
papers, namely, the death ot 25 child-
ren. We have got in touch both with 
the State ot Alidlhra and with the 
CARE oftlce. 


